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Shri Shivananjappa: On & point of
order, Sir. This question presupposes
that the government have already
taken a decision to locate the fifth
steel plant at Vishakepatnam. The
question in its present form is not at
all admissible.

Mr, Speaker: That iz for the minis-
ter to msay.

it TR WTOWTAT

NOVEMBER 12, 1985

Oral Answers

T yeam Wi o AT a8
EASE i o R

(%) fawmaigem &« wrg w1
qi=aT gETE ST i wed &
at ¥ s wofa gf @

() ®rf ¥ 7% ATvET F1 3TH
Fr Fvr §; "7

() 37 97 = fwqm oam g
Y dvrar w7 i wifue fadef
faefor Aar As @ sedim &1 597
a7

The Deputy Minister in the Ministry
of Steel and Mines (Shri P, C. Sethl):
(a) to (c): The recommendations of
tre British American Steelworks for
India Consortium (BASIC) with
regard to the location of the Affth
Steel Plant are still under considera-
tion of the Government. Forelgn
financial and technical collaboration
details etc. would be considered after
a decision on the site locatlon has
been taken,
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The Minister of Steel and Mines
(Shr| Sanjiva Reddy): That question
is very much actively before the
ministry. We have been considering
it a larger percentage of componénts
can be produced in India, But that
question would arise only after a deci-
sion Is taken about the locatlon, That
is before the Cabinet. 1 am afraid
it will take a month or two more
before we cen come to final conclu-
sions about this.

8hrl Ranga: The Cabinet has gone
to sleep like a sleeping beauty?
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Shri Sanjlva Reddy: There are al-
ready five steel plants existing in the
coal belt—TISCO, 1I1SCO, Durgapur
and Bokaro which is coming now and
also the Durgapur Alloy Steel Plant.
Government will have to take a deci-
sion whether all the steel plants will
be located in one area. Already a
decision has been taken by locating
one steel plant in Bhilai, which is
away from the coal belt and it is
already functioning. So, it is a policy
decision.
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Shri Banjiva Reddy: I have answer-
ed that.

Shri Basappa: Since the export pogi-
bility of steel from Vizag is not there
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in the ne’ future, "as the Internal
demand is more and also the capital
rost including the development of the
port in Vishakapainam will be much
more than what the Anglo-American
consortium has stated, the Planning
Commission has come to the conclu-
sion that it should be somewhere else,
other than Vishakapatnem. May 1
know whether the government will
give its quick decision to avold the
controversy und concern of the whole
of India in this matter?

Shrl Banjiva Reddy: Not only
Vishakapatnam, but the Planning
Commission considers any place out-
side the coal belt area unsuitable. My
friend. wil] be disappointed to know
that Hospet is much farther away
than Vishakapatnam,
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8hri P. C. Borooah: What s the
capital structure of this project sug-
gested by the UK.-US.A Consortium
and how far ig it acceptable to the
Government?

Shri Banjiva Reddy: That question
does not urise st this stage.
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The Minister of External Affalrs
(Shrl Swaran Singh): (a) and (b).
Request was received from the
S.G.P.C. through the Punjab Govern-
ment for permission for 1,000 Sikh
pilgrims to go to Gurdwara Nankana
Sahib in West Pakistan on the occa-
sion of the birth anniversary of Shri
Guru Nanak Devji on 8th November,
1985. This request included 300 per-
sons distributed between five other
parties. It was processed and for-
warded to our High Commission in
Karachi on the 3rd September, 1885.

On 6th September all communica-
tions between Ind'a and Pakistan
were cut off and it was not possible
to process the request further. In
addition the Indo-Pak borders were
closed and Indians in Pakistan were
subject to internment. Travel bet-
ween India and Pakistan having been
stopped it wag not possible that the
party of pilgrims could proceed to
Pakistan. Under these continuing
conditions it was out of question for
the pllgrimage to take place, and
permission for the pligrimage could
thus not be given.
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